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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

0.A.NO.389/2002
Friday, this the 28th day of February, 2003

Hon’ble Shri Justice V.S.Aggarwal, Chailrman
Hon’ble Shri Govindan $. Tampi, Member (&)

1. ATR & Doordarshan Engineers’ association
' through its General Sesoreltary
Shri Deepak Mehrotra
s/0 Shri H.S. Mshrotra
Director Enginesiring
MDirector Gensral AIR
teaw Delhi-11

2. Shri Dwarka Prashad

Chief Enginesr, dorth Zons,

Jam HMagar House, Shahjahan Road,

Hew Delhi '
Lhpplicants
(By Advocate: 3hri Gopal Dutt)

Vairsus
1. nion of India

“hrough the Ssoretary to the Govh. of India
M/ Information & Broadeasting
Shastri Bhavan, Haw Oslhi~l

2. nion Public Service Commission
through its Secretary
Shahjahan Road, Dholpur House
fFlew Delhi-11

3. Prasar Bharati
through its Chief Executive Officer
Coparniocus Marg, Mandi Houses,
pleaw Delhi-1

4. iInion of India .
through the Ssoretary to the Govi. of India
MAo Personnel, Public Grievances & Pension
NDeptt. of Personnel & Training, Morth 8loock
Maw Delhi-1

5. Shri T.R.Malakar
Director Gensral, AIR, Akashvani Bhawan
RParliament Strast, New Delhi :
' . Respondents

ORDER (ORAL)

Shri Justice V.S.Aggarwal:

1t is not in dispute that respondent Ho.5  Shri
T.R. Malakar has since rebired. B8y wirtus of *the

prasent  application, the applicants are sesking quashing
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af  the order appointing respondent No.5% to the post  of

Director General, ATR, Akahsvani Bhawan, New Dalhi.

o Since respondent No.% has retired at this stage,

the application has become infructuous.

. Learnad counssl for applicants states that he may
be allowed to withdraw the present application, bul
nothing said herein should be taken as an expression  of
opinion on  the merits in case the official respondsnisz

venture to make any such alleged illegal appointment.

4. allowad as praved. Subject to aforesaid, Oa Is
dismiszed as withdrawn. Mothing said herein should be

taken as an expression of opinion on ths mnerits of the

against the partiss.

mpei) (V.S.Aggarwal )

Chairman




